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sire, fie 26 ore 2027 

pale UH U 3-48 /2019/1/ 9F@ (61) : We UTE, Heameer ATE oie Sar 

we offre, 2017( 2017 wr wate 19) RA ses sea ge afer 4 

ew aftfras qet var 8) at ene 128 ere west wits wr wart wea ey 

uRag ow feortel ow, ge fem @ oie mie TF 
e348 /2019/1/ ate (09) Rafe 23 wea, 2001, & Rar va areal &, 

Reet Ri ater a gh er am 2 a ee ar aio fea wa 2, 
vic ed wm we ga fem @ ake mae we 

e349 /2019/1/ Ft @1) Pale oa Ag, 2020 4 varia afte B 

met & trarues } fay, offer ad are 125 # asa feet a 
auipa aft ar da ds at ult at 1 fedex, 2020 @ 30 Raa, 2021 HT 

wa & faa are fern oar 2) 

Tene B sade B APT GY ae asa, 
areh, afrarera, woefaa, 

atta, aia 26 STR 2024 

HVS Go-48-2019-1-T-61.- aa @ Wer G opare aaa S We-3 G apes Fey ong 
wi afegerr wate UE Y 3~48~201g-1~o'e G1), feats 26 we, 2027 G1 ahol) apqere, eroege B wierare @, 

wegen weit Pen ora 2 — 

ayaa B woos BaP O den sweeps, 

ari, aflanera, eoeftra,



698 4130) meayres) eerqa, Fk 26 SPTET 2021 
  

Bhopal, the 26th August 2021 

No. F A 3-48/2019/1/V(G61) : In exercise of the powers conferred by section 128 of the 

Madhya Pradesh Goods and Services Tax Act, 2017(19 of 2017) (hereafter in this 

notification referred to as the said Act), the State Government, on the recommendations of 

the Council, and in supersession of this department’s notification No. FA-3-48/201 9/1/V(09) 

Dated 23-02-2021, except as respects things done or omitted to be done before such 

supersession, hereby waives the amount of penalty payable by any registered person under 

section 125 of the said Act for non-compliance of the provisions of this 

department’ snotification NoFA-3-48/2019//VGL) Dated 04-05-2020between the period 

from the 1" day of December, 2020 to the 30" day of September, 2021. 

By order and in the name of the Govemor of Madhya Pradesh, 

R.P. SARTVASTAVA, Dy. Secy. 

are, feahey 26 arrees 2021 

putes Wr U 3-36/2020/1 0TH (62) - TST BRB, HENS Bre ae ar ee SAYA, 

2017 2017 I 19) BH URI 164 B are Usa HENS are sik Tar ae eistery Pras, 

2020 BR sae ware Pan wer va}, aH 3 ara ves wilde or vel aed ge st 

afggen erie ws & 3-17/2020/1/0h8 (65) feat LS aera, 2021 GIT SARA TA, 8 

UR 2020 #1 ae onthe & wo Fi real Pam & oer sade yea v4, Pare eed a1 

2. 3e afteern wy, 2020 & ed fea S ar APT aT 

Reyes S UVES TS Te AER, 
andl, slareea, orefea. 

atoret, FETS 26 SPR 2021 

SB. WH YWa-s5-2020-1-Ura-62.~- Hed @ Wa Bw aquie age H e-3 GS argue A ge 

Srey af aS BH WS Y 3~s6~-2020~1-Het G2), feria 26 PTE, 2021 wT SGA arqare, woogra ws wifes 
a wegen santa Rear ara 2 — 

waree & youure a Y Tar sTsarypa, 

aR. flared, oreftre


